item No.24
28-9-2004

MA 1351/2004
OA 2163/2003

Present : None for the applicant.

Shri V.8.R. Krishna, counse! for respondents in OA, counsei for -

applicant in MA.

MA 1351/2004

Leamed counsel for applicant has submitted that this application for
extension of time for imptementation of the order of this Tribunal dated
9.2.2004 made in OA 2163/2003 by three months. The application was
submitted.on 28/6/2004 and three months time sought for is now over.

The application has become infructuous. The application is

dismissed as infructuous.
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